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(vi) An Arrears and Refunds Clea-
rance Fortnight should be observed 
during the Financial Year 1981-82; 
and

(vii) Coercive steps for recovery 
should be taken re'gularly in appropri-
ate cases. Of the various coercive 
steps, distraint and sale of movable 
properties should be resorted to in all 
suitable cases. Similarly attachment 
and sale of immovable properties 
should receive greater attention.

Cc) The latest provisional figures 
regarding progress of collection out 
of arrear demand are available for 
the month of September, 1981. The 
amount of Income-tax (including Cor-
poration tax) collected/adjusted/re-
duced during the period 1-4-81 to
30-9-81 as compared to the amount 
collected/adjusted/reduced during the 
corresponding period of last year i.e.
1980-81 is given below: —

(in crores osRs.) 
As on Collection/reduction

out o f arrear demand

Upto September 1980 167.64

Upto September ;1981 226. i 8

It can be seen from the above figures 
that there is an improvement in col-
lection/reduction upto September 
198l as compared to the figures for 
the corresponding period of last year.
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Third Air Service to connect cities in 
Tamil Nadu .

1023. SHRI C. CHINN A SWAMY : 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state:

(a) whether Government of Tamil 
Nadu has requested the centre 
start a Third Air Service to connect 
all the cities in Tamil Nadu;

(b) whether it is a fact that Gov-
ernment of Tamil Nadu desires to 
take the air service if the Centre per-
mits in order to connect all the com-
mercial as well as tourist centres in 
Tamil N“adu; and

(c) if so, the details thereof?

THE MINISTER OF TOURESM 
AND CIVIL AVIATION (SHRI A. P. 
SHARMA): (a) Yes, Sir.

(b) and (c). Tamil Nadu Tourism 
Development Corporation Ltd., ap-
proached Tamil Nadu Government to




